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(2025) 02 MAN CK 0867
In the Manipur High Court
Case No : Writ Petition (C) No. 79 Of 2025

High Employees Association Manipur APPELLANT
Vs
State Of Manipur & 2 Ors. RESPONDENT

Date of Decision : 27-02-2025

Acts Referred:

Citation : (2025) 02 MAN CK 0867
Hon'ble Judges : A. Guneshwar Sharma, J
Bench : Single Bench

Advocate : N. Jotendro, Murtaza Ahmed, Lenin Hijam, Samarjit Hawaibam, W.
Niranjit, Kh. Tarunkumar, Urmila

Judgement

A. Guneshwar Sharma, J

Mr. N. Jotendro, learned senior counsel through VC assisted by Mr. Murtaza
Ahmed, learned counsel appears for the petitioner.

Mr. Lenin Hijam, learned Advocate General along with Mr. Samarjit Hawaibam,
learned senior counsel assisted by Mr. W. Niranjit, learned Deputy G.A. appears
for the State and Mr. Kh. Tarunkumar, learned senior counsel assisted by Ms.
Urmila, learned counsel appears for the respondent No. 3.

In terms of the earlier order, the State respondent has filed preliminary affidavit
and the same has been placed on record.

Mr. Lenin Hijam, learned Advocate General submits that the matter may be taken
up on 12.03.2025 along with MC(PIL) No. 18 of 2024.

In the meantime, the learned counsel for the parties may file response to the
preliminary affidavit filed by the State respondent.

List this case on 12.03.2025.
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